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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL, 

WESTERN ZONE BENCH PUNE AT PUNE . 

ORIGINAL APPLICATION NO. 52 OF 2020 (WZ)  

 
JIENDRA KHASNIS    .. APPLICANT 
 

Versus 
 
THE SUB (DEPUTY) REGIONAL  
OFFICER, MPCB AND OTHERS  ..     RESPONDENTS 

  
 

REPLY ON BEHALF OF RESPONDENT NO.5   
CUMMINS INDIA LIMITED 

 

MAY IT PLEASE THE HON’BLE TRIBUNAL 

 

1) At the outset, the Respondent No.5 denies everything that is 

contrary to what is stated therein and/or inconsistent therewith as if 

the same were set out herein in extenso and traversed. 

2) The Respondent No.5 submits that nothing not expressly admitted 

herein ought to be taken as admitted by the Respondent No.5 or be 

deemed to have been admitted by Respondent No.5 for want of 

specific traverse.   The Respondent No.5 states that for the purpose 

of brevity, the Claimant is not denying each and every allegation, 

statement or contention of the Applicant which is ex-facie contrary 
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Maharashtra Pollution Control Board
5f055b6499513b24b0caeef4

Kindly verify Maharashtra Pollution Control Board's document on Blockchain by scanning the QR code.
https://blockchain.ecmpcb.in/docs/5f055b6499513b24b0caeef4
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MAHARASHTRA POLLUTION CONTROL BOARD 
SUB REGIONAL OFFICE. PUNE-1 

2nd Floor, Jog Centre 
Mumbai-Pune Road, 

PH No.25811029           Wakdewadi-
Pune 

Visit Report 

Name & Address of Industry:   M/s Cummins India Ltd. 
   S.No 3 to 7, 31 (1) 32,33,37,38,41,42,43, 

Dahanukar 
 Colony, Kothrud, Pune 

Date of Visit:  4/12/2020 

Industry Officials:   Mr.Sham Kapare, HSE Leader  
    Mrs. Vaishali Toke, Manager HSE 

Content Validity:  Valid up to 30.04.2022 

Observation:  
1.Industry Visit is carried out as per complaints received from Shri Jitendra Khasnis and Shri 
shubhash Dhaware, Amit Park, Tejas Nagar, Kothrud, Pune regarding bad smell generated 
from STP and ETP.  The society members are present alongwith Shri Khasnis and Dhaware. It 
is observed that noise noticed near compound wall at building G. 

2. Then Industry is visited, during visit following Observation are done: -

(a) Industry engaged in mfg of internal combustion engines - 19200 Nos/ Y and spares/ 
Accessories – 48000 MT/Y. During visit, Industry found in operation.  

(b) Industry has provided STP of 550 MD Capacity consist up to tertiary treatment stage 
with UV System. STP is found in operation. Online monitoring System is provided for 
parameter pH, BOD, COD, TSS. Treated effluent is used for cooling, flushing, and 
excess for gardening purpose. 

(c) New ETP of 39 CMD total capacity is provided, which is consist up to tertiary 
treatment stage with cyramic membrane RO mechanized vacuum recompressor, eco 
dryer. ETP is found in operation for ETP Operation, industry is using polyaluminum 
chloride, caustic, hypochlorite. Cationic poly chemicals as per requirement. Record of 
same is maintain treated effluent is used for gardening purpose. During visit no any 
visible effluent discharge from ETP & STP is observed.  

(d) Natural Nalla of width approx.2.5 mt- 3.0 mt is flowing from the premises of industry 
and coming from upstream Chandani Chowk area. Nalla is flowing adjacent to ETP & 
STP, having considerable major flow at 12.30 pm during visit. It is an open Nalla 
Septic smell of domestic effluent is observed from Nalla. 

Vaishali Toke   ( S.D.JADHAV  

Manager HSE R.O. MPCB SROPP  
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